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12. Madhya Pradesh 598.28 

13. Maharashtra 806.85 

14. Manipur 70.71 

15. Mehgalaya 47.15 

16. Mizoram 47.15 

17. Nagaland 38.60 

18. Orissa 141.99 

19. Punjab 63.73 

20. Rajasthan 243.81 

21. Sikkim 15.01 

22. Tamil Nadu 579.53 

23. Tripura 58.93 

24. Uttar Pradesh 780.42 

25. West Bengal 321.98 

26. A & N Islands 34.06 

27. Chandioarh 48.42 

28. Dadra & Nagar Haveli 

29. Daman & Diu 34.05 

30. Delhi 29.70 

31. Pondicherry 5.86 

Total 6240.97 

Coat of DDA Flata In Motla Khan Ar .. 

3444. SHRI D.S. AHIRE : 
SHRI MANIKRAO HODLYA GAVIT : 

Will the Minister ot URBAN AFFAIRS AND EM· 
PLOYMt:NT be pleased to state: 

(a) whether attention ot the Government has been 
drawn to the news item captioned "DDA's bolt trom blue tor 
84 allottees in Motia Khan area" appeared in the Hindustan 
Timea, deted 15.5.98; 

(b) it so, the details and facts reported therein; and 

(c) the reaction of the Government thereto? 

THE MINISTER OF URBAN AFFAIRS AND EMPLOY· 
MENT (SHRI RAM JETHMALANI) : (a) Yes, Sir. 

(b) and (c) The grievances highlighted by the allottees 
ot Motia Khan are broadly of there categories. namely : 

i) Pricing of the lIats; 
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897.40 291.39860 601.86 

1220.38 467.37257 795.60 

108.35 39.73950 74.79 

72.22 26.09331 46.75 

72.22 22.48032 47.74 

54.17 3.72732 31.82 

214.78 70.92211 144.00 

79.92 Nil 53.73 

368.79 68.90170 247.24 

14.48 Nil 5.50 

876.59 339.97198 587.75 

90.27 31.04640 60.47 

1180.42 345.50885 791.56 

486.99 174.15306 326.48 

22.35 33.10 75.78 

55.88 

5.59 7.00 13.78 

11.18 16.00 :34.44 

164.61 

25.39 16.80 31.00 

9350.00 3018.90 6170.00 

ii) Delay in construction; and 

iii) Non·functioning of lifts. 

It has been reported by DDA that allottees ot these flats 
have approached Delhi High Court regarding pricing of the 
flats and the matter is sub·justice. The construction of the 
flats was delayed on account of Jhuggi cluster at site and due 
to difficult sub·soil condition. Two blocks (8 storeyed) com· 
prislng ot 84 SFS tlats have been completed since 31.8.96 
and all services provided. As regards non·functioning of lifts. 
it has been reported by DDA that the requisite clearance tor 
operation of two lilts in one block has been obtained and the 
same tor remaining two lilts in another block is awaited from 
GNCTD. Clearance from Delhi Fire Services is likely to be 
available by AU9ust, 1998. 

Inauguration of RaUway Projects 

3445. SHRI S. MALLIKARJUNIAH : Will the Minister of 
RAILWAYS be pleased to state: 

(a) whether any Shilanyas/inauguration functions 
held for the railway projects which were not included in the 
current Budget; and 
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(b) If so, the details thereof? 

THE MINISTER OF STATE IN THE MINISTRY OF RAIL-
WAYS, MINISTER OF STATE IN THE MINISTRY OF PAFI-
LlAMENTARY AFFAIRS AND MINISTER OF STATE IN THE 
MINISTRY OF PLANNING AND PROGRAMME IMPLEMEN-
TATION (SHRI RAM NAIK) : (a) No, Sir. 

(b) Does not arise. 

Retlrem.nt ag. of Alr-Ho.t ••••• 

3446. SHRI SUSHIL KUMAR SHINDE : 
SHRI MADHAVRAO SCINDIA : 
SHRI BHIM DAHAL : 
SHRIMATI USHA VERMA: 

Will the Minister of CIVIL AVIATION be pleased 
to state: 

(a) whether as a sequence to the enhancement of 
retiring age for Government and public sector employees to 
60 years, Government also propose to raise the retirement 
age of air-hostesses with Air India and Indian Airlines; 

(b) 
ter; 

H so, the details 01 the decision taken in the mat-

(c) whether air-hostesses are not allowed to fly as 
cabin crew member after a certain age; and 

(d) if so, the reasons therelor ? 

THE MINISTER OF CIVIL AVIATION (SHRI ANANTH 
KUMAR) : (a) and (bl Air India and Indian Airlines have 
raised the age 01 retirement of their employees including air-
hostesses from 58 to 60 years. 

(cl and (d) Indian Airlines allows its air hostesses to lIy 
as Cabin Crew member till the age 01 retirement. In Air 
India air hostesses are given flying duties upto SO years sub-
lect to medical fitness and thereafter they are given ground 
duties. 

Prlc. of Aluminium 

3447. DR. BIZAY SONKAR SHASTRI: 
SHRI VIRENDRA KUMAR: 
DR. SAJOJA V. : 

Will the Minister of STEEL AND MINES be 
pleased to state: 

(a) whether the buyers of unwrought Aluminium in 
India have to pay a price equivalent to about US-$1700lt as 
against the ruling average price of US-$1400lt on LME; 

(bl 

(c) 

ilso, the reasons therefor: 

whether it is attributable to the extra high cost of 

unwroght Aluminium metal that Indian manufacture" of 
semifabricated products have had to pay; 

(d) if so, the details in this regard; 

(e) whether the domestic demand growth for 
semlfabricated Aluminium products like steel, foil and extru-
sions fell in 1997-98 only to 15% over 1996-97; and 

(f) if so. the reasons therefor and corrective mea-
sures taken in the mailer? 

THE MINISTER OF STATE IN THE MINISTRY OF 
STEEL AND MINES (SHRI RAMESH BAIS) : (a) and (b) The 
average lME price of unwrought aluminium was USS 1308 
per Metric Tonne (MT) in June 1998. Importers of unwrought 
aluminium have to incur additional cosls in the form of freight, 
insurance. customs duty, countervailing duty, special 
countervailing duty and terminal handling charges. As a 
reSUlt, the landed cost of imported unwrought aluminium to 
the Indian manufacturer of semi-fabricated products at an 
LME price of US$ 1308 works out to approximately US $ 
1842 per MT. As against this. the price of domestically pro-
duced unwrought aluminium by the National Aluminium Ccim-
pany (NAlCO) during June 1998 was Rs. 73188 per MT 
(equivalent to approximately US $ 1702 0 eXChange rate 
of US $ 1 = Rs. 431. Thus. the price of domestically produced 
unwrought aluminium is lower than the landed cost of im-
ported unwrought aluminium. 

(c) and (d) No. Sir. The price of domestically produced 
unwrought aluminium is lower than the landed cost of im-
ported unwrought aluminium. However. market forces, fluc-
tuations in LME prices. demand-supply situation. taxes and 
other commercial factors decide the price of unwrought alu-
minium to be paid by domestic semi-fabricators. 

(e) Since most secondary producers/re-rollers/ex-
truders are in the unorgaOised sector. complete information 
is not available. However. the three major secondary produC-
ers, viz. Bharat Aluminium Company (BALCO), Indian Alu-
minium Company (INDAl) and Hindustan Aluminium Com-
pany (HINDALCO). who account for a substantial market 
share in rolled sheets. foils and extrusions. recorded a growth • 
are (provisional) of 16.2% in rolled sheeta. 7.4% in foils and 
(-) 8.9% in extrusions in 1997-98 over 1996·97. 

(f) GroW1h rate in the aluminium industry Is largely 
dependent on the general Qrowth in the economy. 

SAIL COR 

3448. SHRI SUNil KHAN: Will the Minister 01 STEEL 
AND MINES be pleased to state : 

(a) the reasons for withdrawing orders for SAIL COR 
by the Railways from Alloy Steel Plant. Durgapur; 

(bl whelher both the Sleet and Wagon Industry in 
West Bengal is suHering for withdrawal of orders by the Rail-
ways; and 


